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[Scax wem Yed (At oz gfore)]
1L

AT, 10 AT, 2026

FLA. 1444(3)—d~ TR, o ARCTH, 1989 (1989 BT 24) T Yord (Fele) arffrm
(2008 @1 11) (T 398 9@ UTad Iaa JATH FHET A7 8 ) B ORI 2086 B SUIRT (1) §RT Yad i
HT WA B §Y, I8 TR B O & UgEd & dle wde & forg, a8 4, e dléra faavo saw
g ATGA H &I w1 7, ERAN 59 & yerdd ftet # ARy Yo aRarern, sifd SR A7ed Neld @ IR
S H HRT — Uael AR 4 fhotllo 1447 /0—2 WR HHUR AT 551 & WM W 02— IS AR 95 &
famfor & araa VY A BT ST B @ 37U AT D HIEOT BT B |

Sqd A # fRadg dig W A, 39 T & IoUF H YHeE o dIRE 9 39 T @ sy &
HIoR, S JMMAFRM B GgRT 209 B SUIRT (1) & 3T IUWIGT YA & oIy T 1 & 376 iR STANT &
e H 3T PR TDT |

YRS VAT &Y HeH UIhr), srenid, su—fawrfia e (Rifae) stsd, gdaa, sRarmm o
faRad # a1 S Fa &R Iqd MR IuA (B TRAT AR Herw UIShNI, Meddhdl bl 1 a7 FfdiTd
w0 ¥ A1 Ay aarll & ArEE ¥ A B AaUR UG BT IR T U AT B GAdrs e i Ul

2013 GI/2026 (1)
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IR W, Afe B B, B & ugErd, R Ae Wide) S raead |HS! Qe §RI, AT a1 3Nedl $I T=d
T ST B DT |

Iqd AMAFTTH BT GRT 209 (3) & AR TR 209 &I SUIRT (2) & M= e WS gRT foar 1
P A MY ifaH BRI |

9 AR & SEfF M arel Y BT N@ih 3R Y AR e UGN, & Bty § SUde §
IR sTgE Afed gRT e UGN & SWad drafad § ST FRieror far S | 2

SEGEI

IR A YA D ANRT Hsd § AT — Yoldd 4H H fFoHflo 1447 /0—2 W GHUR G&AT 551 B
I WR 02— Us AR faw & FEfor & 99a i arelt sra~aen afea an Wa fy &1 w@féma

faawor |
qTA®T / N
3 T &1 . Ioig & forg
. aﬂgamm IRAT 7 TERT ¥0 searfra A qf 31 yafa
42/ /17/1 /1 0.0430
1 e Bred Fa 7 STR) S R Py
0.1265 BIIR
o o 42{ﬁ/:{17/1)/2 00325
2 BRI IR .
0.0683 TICIR R P
4/ /9
(B o) 0.0784 o
0.4477 TR :
3 BT IR :
0.1189 TICIR
41/ /11
(e &) 0.0253 of
0.3794 TICIR .
Srea - 4%%:[/15/)2 0.0810 of
4 PRI IR :
0.1745 BIRIR Sk
et grea P (g:{ 4 16) 00127 P
5 IR :
0.4047 BIRR W
4/ /2/2 0.0203
6 gred Brsa CRGE] (fer < feon) W FoR
0.1214 B
231
(e STR) 0%.00§ 38 iR By [T
0.0177 BIRR
234 0.0026
(= gﬁ% SR R Y ()
, et et 0.0101
! 102 /1
() 0.3389 R Ny
0.3389 B %
103
A 0.0987 i i (ereen)
0.3035 BICIR -
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32/ /16
(e <==m) gf% FoR
0.3035 BICIAR
32/ /17
(i ) 0.0759 o
0.4047 BIRIR SER
32/ /23
(e <o) 0.0405 o
0.2580 BICIR %
32/ /24 /1
8 s ged | Pxad (P 2 0.0886 dore
0.1088 BIIR SER
32/ /24/2
(e ) 0.0102 o
0.2428 BIIR B
33/ /11
(P <) 0.0785 o
0.2302 TIIR :
M/ /3
(B o) 0.0203 o
0.2049 BIRIR W
82/ /15 0.0279
9 Brsd s CRGE (fre gd =faro) %%w Eail
0.4047 BIIR
33/ /26 0.0051
10 Bred NSl CRGE] (fer <faror) - iR BN (T E@R)
0.0051 BIFIR
33/ /21 0.0051
11 gred gred PR (fr <o) o IR Y (g1 @rQ)
0.0051 BICAR
33/ /28 0.0051
12 Bred NSl CRGE] (fer <faror) - iR BN (T E@R)
0.0051 BIFIR
33/ /29
(e <fayon) 0.0051
13 ersd grsd ! 0.0051 BaCIR LSRN R Pl (T )
33/ /30
14 Brsd s CRGE ngggl 0.0051 TICAR iR SN (T E@R)
33/ /31
(e <fayon) 0.0051
15 grsd g ! 0.0051 BICIR RERN R P (a1 @)
33/ /32 0.0051
16 gred HE] BT (f=r <faror) S iR Py (g1 @R)
0.0051 TICAR
IJIT (R ) 1.3455

[£ ®T.5. NCR-HQOENGG(MISC)/11/2026-O/0 Dy.CE/Br./L/AGC (Computer No: 168281)]
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MINISTRY OF RAILWAYS
[North Central Railway (Bridge Line Unit)]
NOTIFICATION
Prayagraj, the 10th March, 2026

S.0. 1444(E).— In exercise of the powers conferred by sub-section (1) of clause 20A of section 2 of the
Railways Act 1989 (24 of 1989) and Railways Amendment act 2008 (11of 2008) (hereinafter referred to as the said
Act), the Central Government after being satisfied that for the public purpose the land the brief description of which
has been given in the schedule Annexed hereto is required for the purpose of execution of special Railway Project
namely, “Construction of 02-lane road over bridge in lieu of level crossing No. 551 at km. 1447/0-2 in Mathura -
Palwal section in Agra Division of North Central Railway” here by declares its intention to acquire such land ;

Any person interested in the said land may within a period of thirty days from the date of publication of this
notification in the official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20 D of the said Act;

Every such objection shall be made to the competent authority namely, Sub - Divisional Officer (Civil)
Hodal, Palwal, Haryana in writing and shall set out the grounds thereof and the competent authority shall give the
objector an opportunity of being heard either in person or by legal practitioner and may after hearing such objections
and after making such further enquiry if any as the competent Authority thinks necessary by order either allow or
disallow the objections;

Any order made by competent Authority under Clause 20D (3) sub-section (2) of section 20 D of the said Act
shall be final,

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the special Railway Project
namely “Construction of 02-lane road over bridge in lieu of level crossing No. 551 at km. 1447/0-2 in Mathura-
Palwal Section in Agra Division of North Central Railway”.

S. Name of Name of Name of Proposed Land
No. Tehsil Pargana Village Plot No for Acquisition Nature of Land
42//17/111 0.0430
1 Hodal Hodal Karwan (Min North) H;ec tare Non Agriculture
0.1265 Hectare
42//17/1/2 0.0329
) Hodal Hodal Karwan (Min North) H.ec tare Non Agriculture
0.0683 Hectare
41//9
(Min North) I(—)I'e?czzje Agriculture
0.4477 Hectare
41//10/2 0.0658
3 Hodal Hodal Karwan (Min North) Héc tare Agriculture
0.1189 Hectare
41//11
(Min North) I(-)I.eOCZthe Agriculture
0.3794 Hectare
42//15/2 0.0810
4 Hodal Hodal Karwan (Min North) H.ec tare Agriculture
0.1745 Hectare
42//16 0.0127
5 Hodal Hodal Karwan (Min North) Héc tare Agriculture
0.4047 Hectare
41//2/2 0.0203
6 Hodal Hodal Karwan (Min South) H'ec tare Barren
0.1214 Hectare
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231 (Min North) 0.0038 Non Agriculture
0.0177 Hectare Hectare (Pathway)
234 (Mi North) 0.0026 Non Agriculture
0.0101 Hectare Hectare (Pathway)
7 Hodal Hodal Karwan 102/1 (Min) 0.3389 Non Agriculture
0.3389 Hectare Hectare (Pathway)
103 (Min) 0.0987 Non Agriculture
0.3035 Hectare Hectare (Pathway)
32//16
(Min in between) I?Igci:rSe Barren
0.3035 Hectare
32/117
(Min in between) l(—)l'mtsrg Barren
0.4047 Hectare ectare
32//23
(Min South ) I(-)Ié)c‘tgfe Barren
0.2580 Hectare
32//24/1
8 Hodal Hodal Karwan (Min South) I(—)I.Oigf Barren
0.1088 Hectare ectare
32//24/2
(Min North) I(-)Ié)cltgz Barren
0.2428 Hectare e
33//11
(Min South) I(—)I.07t85 Barren
0.2302 Hectare eelare
41//3
(Min North) I(-)I 02t03 Barren
0.2049 Hectare eelare
32//15 0.0279
9 Hodal Hodal Karwan (Min East South) H- ¢ Agriculture
0.4047 Hectare eclare
33//26 . .
10 Hodal Hodal Karwan (Min South) 0.0051 Non Agriculture (Pit
0.0051 Hectare Hectare Compost)
33//27 . .
11 Hodal Hodal Karwan (Min South) 0.0051 Non Agriculture (Pit
0.0051 Hectare Hectare Compost)
33//28 . .
12 Hodal Hodal Karwan (Min South) 0.0051 Non Agriculture (Pit
0.0051 Hectare Hectare Compost)
33//29 . .
13 | Hodal Hodal | Karwan (Min South) 0.0051 Non Agriculture (Pit
0.0051 Hectare Hectare Compost)
33//30 . .
14 Hodal Hodal Karwan (Min South) 0.0051 Non Agriculture (Pit
0.0051 Hectare Hectare Compost)
33//31 . .
15 Hodal Hodal Karwan (Min South) 0.0051 Non Agriculture (Pit
0.0051 Hectare Hectare Compost)
33//32 . .
16 Hodal Hodal Karwan (Min South) 0.0051 Non Agriculture (Pit
0.0051 Hectare Hectare Compost)
Total (Hectare) 1.3455
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